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K1;1£'ie;\' of joint request received from Sh. Satendra Pal Singit, Ld. JMFC and P. Bhargav Rao, Ld. JMFC (East) l
26;fé?A:f€“1 Cmflls "Hauling exchange of duty as Duty Magistrate for the month of April, 2026, Duly Roster bearing No. i

g‘\_5T(l\_1\D'D¢_lht dated 25.03.2026 is partially modified, as underr-

ho. 5 my In E In place of
[st Name of theDuty mt 2 = D *1; 2 2 2*

_ performedon‘ g 7
l 1 Y ah‘ s°"’“"'“ Pa‘ 5‘“B“- ~""F¢-N (East) Sh. P. Biiargav Roa, Ld. JMFC (East) , tt 1 to Flat No. J 1106. Jaipuria Sunrise Greens. 5 R/0 House No. 2012, Gulabi Bagh, Delhi
5 ?'°"“"$a Kha"d'1-|"di"3Pu|'am.Gazhiabad.U.P.- ' ‘54“"2°25 .

l: \201014 , .

; - 5'} R B*‘“‘8_°“ R°<‘*- 1-=1-JMI-‘C (Em). | Sh. Satendra Pal Singlt, mt-"c-04 (East)
t R"° H°"‘5° ‘\°' 309' Gulabi B3811» Delhi ' 17“ 202 Filo Flat No. J-1106, Jaipuria Sunrise Greens,

l l l ' 6 \ Ahinsa Khand-1. Inclirapuram. Gazhiabad. '
l V f i U.P.- 201014 i V if
Rest of the Conditions in circular No. 260/CJM/EAST/KKD/Delhi dated 25.03.2026, shall remain anged.
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Chief Judici t tmte, East
_ \! Karkardooma Courts, Delhi

ho. t I/E.-\STI'K.KDlDell1.i Dated: 15.0-1.2025
Copy for information to:- ""“I'-¢~_-.._\

~.I|-~

}-0.05}01$]-I-bl

... The Prtnopal Dtstnct 8: Se~_=.stons Judge (i-IQ.) and west, THC, Delhi.
. The Principal District 8: Sssion Judge Bast, North-East, and Shaltdara, Karltardooma Courts t,
. . . . . _ . . - ' .. . , .. 3 \\

. The Principal District 5-. Session Judge, South-West, Dwarka, New Delhi.
" The Principal District 8: Session Judge South. and South-Btst, Saket, New Delhi. ,

The Pri.ncipa.l District & Session Judge-cum-Special Judge. PC Act (CBO, Rouse Avenue, New ;_;e_:._ ___ _ .__ //'/7
The csm. Cilllml and West (‘Es Hazari], New Delhi (PHC), mu» at Nordt-Mist (Rohini), Sout.h- xtr..r‘¢'tf>‘..-.;.t<..;. South at '
South-East (Salter). Nerd:-East and Shahdara, Karkardootna Courts, Delhi. "' ' ‘ '

10. The Ld. Secretary. DLSA East. Karimrdooma Courts, Delhi.
11. All the Ld. Metropolitan Magistnlts, East District, Karkardootna Cottrts, Delhi.

,\}l7,.,-'r"ne irtcharge. District Courts isiab-Site Committee. 'I'ts Hazari Courts, Delhi.
13. ‘lite Inchaxge Computer Branch, Kat-kartlooma Courts. Delhi. (uploading on La)-ers»'\\i:b-Site).
14. Superintendent Admn. and Care'I'alring Branch. Karkardooma Courts. Delhi.
15. incharge Pool Car. Karkardooma Cotu-ts. Delhi.
16. lncharge Cash Brandt. Karitaidooma Courts. Delhi.
17. Director of prosecution. Delhi thr. Prosecution Branch. KKD Courts. Delhi.
13. Chief Public Prosecutor. Karltardooma Courts. East. Delhi
19. The Commissioner of Police. Delhi and DCP. East. Delhi.( Through Chowki lncharge KKD,Delhi.)
20. The t c (Prism). Tihar Jail. mum New Delhi.
21. Lock up lndtarge. Karkat'd00mB- Delhi-
Z2. information Cente¢[E-Sewa KEI1dl'3)~ Ki-\'l<fl|'d°°ma c°'-W5» Delhi-
23. \-t¢=.~o Conference Room. Karkflrdoomi C°\1"5- Delhi-
24. Web-Site Committee (Computer BIB1'Id1)- (
25. The Secretaries. BarAssociation. KKD. Delhi A
Z6. Office Order File. _,,

/
A)

Chief J ' .\ te. East
Karkardooma ours. Delhi

Dated: 15.0-1.2026

The Ld. Registrar Genera] High Court of Delhi at t\ew Delhi KEY?“ -Q_a€\\ I

F
‘the Pnnctpal Dtsmu 8. Session Judge Mt» Delhi Pauala House. new Delhi F %

" The Principal District -st Session Judge .\'ot-th, and t\'orth- West, Rohini, New Delhi. 5 ‘l E R2576 I
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